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Companies 

2549. SHRI RAMAVATAR SHASTRI: 
Will the Mini ter of LAW, JUSTICE AND 
-COMPAN.y AFFAIRS be pleased to 
-state: 

(a) whether in appointment of auditors 
~for Government Companie , local firms of 
Chartered ccounta ts are given priority; 
.and 

(b) names of Chartered Accoun ants' 
firms which were appointed auditors from 
outside Bihar for the Government Com-
panies in Bihar in the last three years, with 
names of respective companies? 

TIm DEPUTY MINISTER IN THE 
MINIS Y OF LAW, JUS CE D 
<)OMPANY AFFAlRS (SHRI OHULAM 
NABI AZAD): (a) Under :ub-section (2) 
of ection 619 ' of the ' Companies Act. 
1956 the auditor of a Government com-
pany' is appointe<l/re-appointed on the 
..advice of ,the ComptroTIer and Auditor 
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100 KW MEDIUM WAVE 6· -1976 

20 KW M .DIUM WAVE 7-8-1976 

100 KW MEDIUM W VB 29 .. 1) .. 1976 

I · W MEDIUM WAVE 19-9- 1976 

1 KW MEDP.r~ W· VE 13-11 -]97 

I WMED UMW VE 11-12- 197 
20 KW MEDIUM WAVE 

20 KW MEDIUM WAV,B 26-12- 1976 

~o KV\r MEDIUM WAVE 16-10- 197 

20 KW MEDIUM WAVE ~O-I-I 977 

20 KW MEDIU~1 WAVE 22-J- 1977 

20 KW MEDIUM WA VB '2-10-IQ'77 

100 KW M D1UM WAVE "7-I-J~7B 

20 W MEDIUM WAVE 30 -9- 1979 

10KW MEDI MWAVE 23-2- 1981 

2 X JOO KWMW 6-10- 1981 

10 KW M'EDIUM WAVE 1-10- 1982 

General of India. Depending on the 
availability of experlence, experti and 
manpower of the firms of Chartered 
Accountants and the size of the Govern-
ment company whose audit is to be done~ 
loea 1 firms of Chartered ·Accountants aro 
oiven priority. 

(b) The names of Chartered Account-
ant firms who were appointed aud ·tors 
from outside Bihar for the Governm "nt 
companies having regi t red office in Bihar 
during the last three y~ars siz. 1980, '981 
and 1982 are laid on the Table of the 
House. [Placed in Parliament Library. S e 
No. LT-6089/83]. 
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